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Shri Joachim Alva: When TU Jets 
are coming m and Boeing Jets are 
soon to come, may I know why we 
have not got radar capable enough of 
detecting every kind of storm’

Shn Mohiuddin. 1 have alreadv
stated that mo'rt of the storms in 
North India will be detected by this 
equipment
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Mr. Speaker* Next Question

Shri A. M Tariq: Question No 277

Shri Tangamani: Sir I request that 
■Question 282 also mav be token up 
along with this

Mr. Speaker: Let me see I- Shri
15 C Sharma presen*’
248(AO L S D —2

Ab Hon. Member: No

Mr. Speaker: Then t cannot allow 
it to be taken up

Shri Tangamani: Part of the answer
to this question is to b" given by the 
previous question

'lr  Speaker: That does not matter, 
the hon Member is not interested

Delhi Transport
+

/  Shri A M Tanq:
I  Shri Bibhuti Mtahra:

Will the Minister oJE Transport and 
Communications be pleased to state.

(a; whether Governnicu are aware 
of the acute shortage of transport 
f&cililics in Delhi,

(b) if so, what steps an being 
Uken to improve such facilities, and

(c) whether there 1 any proposal 
10 increase the numbei of two-seater 
l̂ooters in Delhi

The Minister of Iransport and 
Communications (Shri S K Patil).
(ft) Yes There is shortage of cheap 
ti ansport

(b) Steps, have been taken to 
«*ugment the existing flttt of buses 
with the Delhi Transput Undertak­
ing The State Ti ansport Authority 
Delhi, is issuing additional permits 
f<Jr taxis and two-seqtoi duto-nek- 
'•hjws

it) Additional ptimit-> toi two- 
sfcatei auto-rickshaws arc being i->su- 
<d bj tht State Transport Autnorlty 
Delhi, as and when vciifles become 
h variable
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Shrt 8. K. Patil: Thu is, Sir, the 
responsibility ot that Government and 
|iie Chid! Commissioner, end they 
have got a programme of expanding 
the facilities of transport
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Shri Ansar Harvani: Is there any 
proposal to hand over some of the 
routes to private operators to make 
up the shortage of transport facilities 
m the city?

Shri S. K. Patil: The hon Member 
seems to have taken it from some re­
port that has appeared in the Press; I 
have not received any intimation that 
the Corporation is contemplating such 
a step

Shri Bam Krishao: May I know 
whether Government have received 
any complaint against scooter drivers 
that they refuse to carry passengers 
through certain routes?

Shri S. K. Patil: Generally, Sir, it 
is the Chief Commissioner and the

Corporation that receive the cdfeajtt* 
aints. If tfce hpn. Megtfaor 
would enquire and place the informa­
tion before the House.

Shri Tangamanl: I find that there 
are 550 four-srfatjer scooters, which, 
known as phut phut, and I learn ttyit 
Government do not propose to isclie 
any more licences. In view a t, the 
ftct that this system of transporters 
very much used by the poor people, 
may I know whether Government will 
reconsider the question of issue of li­
cences?

Shri S. K. Patil: That is a suggestion 
for action; we shall consider it

,8hti Vajpayee: I understand that 
tfte Delfei Transport Authority applied 
to the Central Government for,a ^  
cence to the tune of Rs. 13 lakhs to 
import spare parts and the Cty^ral 
Government bas sanctioned oqjy # 
licence of Rs. 3 lakhs. May I ki^pr i f  
it is a fact; and. if so, will Government 
consider the desirability of increasing 
the amount so that the spare parts 
may be imported7

Shri S. K. Patil: They are not ex­
actly the same, what the licences 
vrere applied for and what was given. 
Uut the fact remains that the spare 
parts are not available Therefore, 
the sickness in transport has increas­
ed, and we are seriously considering 
vtrhat the hon Member wants

DakoUs

*278. Shrimati Maflda Ahmed: Ŵ ll 
the Minister of Transport and Com­
munications be please 1 to state whe­
ther Government have undertaken 
any measures for replacement ot 
overaged Dakotas flying or. various 
routes in the country7

The Deputy Minister of Civil 
Aviation (Shri Mohiudriin): As I fcpve 
stated in reply to pait (c) of Starred 
Question No 138, answered on 
21-11-1858, the question of replace­
ment of Dakotas is under consider­
ation.




